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S. No.

1 2 3 4 5 6 7 8 9 11 12 13 14 15 16 17

CENTRAL 
FOREST 

DIV

NORTH 
FOREST 

DIV

SOUTH 
FOREST 

DIV

WEST 
FOREST 

 DIV

1 East 41 3 2 46

2 North East 24 4 1 2 1 32

3 Shahdara 25 2 1 28

4 North 156 27 5 2 2 1 3 196
  

5 North West 119 14 1 1 135

6 South 97 6 3 1 3 20 1 3 1 135

7 South East 41 7 1 1 50

8 South West 185 78 7 1 1 1 1 274

9 West 63 1 64

10 New Delhi 54 3 1 1 3 62
34

11 Central 17 1 3 2 1 24

856 130 1 24 6 1 5 16 1 2 2 21 3 1 1 4 3 1 1 1 1080

Total Nos. of Water Bodies
10

Total
District DDA BDO/ 

Rev
IFCD MCD DJB DUSIB DSIIDC JNU IIT NTPC

Total

PWD CPWD ASI DELHI 
ARCH. 
DEPTT.

FOREST Wakf 
Board

IGSC
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1 Garhi mandoo 28° 42' 2.081" N 
77° 14' 59.656" E

North East Garhi mandoo Forest 
(Central 
 
Division2 Shastri Park 28° 40' 9.542" N 

77° 15' 35.121" E
East Shastri Park (b) Forest 

(Central 
 
Division
)

3 Mukhmail pur 28° 47' 25.398" N 
77° 9' 45.134" E

North Mukhmail pur 0.133 (a)299/1 (1-0) 
Forest

102 Forest 
(North 
Division
)

4 Mukhmail pur 28° 47' 41.235" N 
77° 9' 51.186" E

North Mukhmail pur 0.267 (b)312 min (2-
0)  forest 

103 Forest 
(North 
Division
)

5 Ansal Wali Johar, 
Village Satbari

28° 28' 36.97248" N 
77° 12' 15.8292" E

South Satbari 0.809 756 Forest 
(South 
Division
)

Land 
owner 
ships

Wetlands 
Type       

(Inland or 
Coastal)

Wetlands 
Sub-Type       
    (Natural 
or Human-

made)

Area in 
(ha)

Khasra 
No/Areas

Whether falls 
within 

category of 
regulated 

wetlands as 
per Wetlands 

Rules

S. 
No.

Wetland Name Geographical 
Coordinates 
(Latitude and 

Longitude of the 
centre of the 

Wetlands)

District (s) 
in which 

the 
Wetland is 

located

Village

6
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6 Asola 28° 26' 29.077" N 
77° 12' 32.576" E

South Asola 1.993 (d) 1521 (14-9) 
min

Forest 
(South 
Division
)

7 Asola 28° 26' 17.859" N 
77° 13' 42.574" E

South Asola 0.5752 1759 (4-3) Forest 
(South 
Division
)

8 Asola                
(Neeli Jheel)

28°26'52.8"N 
77°14'52.1"E

South Asola               0.668 1773 (5-0) Forest 
(South 
Division
)

9 Bhati 28° 25' 32.125" N 
77° 11' 23.846" E   
Kh. 1873 (15-7) -
28° 25.460' N
77° 11.498' E

South Bhati 15.673 (b)1865 (102-9)               
              1873 
(15-7) total= 
117-16 Forest

Forest 
(South 
Division
)

10 Chattarpur near 
DJB Plant

28° 30' 27.10836" N 
77° 11' 12.56064" E

South Satbari 1 159 Forest 
(South 
Division
)

11 Chattar pur 28° 30' 17.986" N 
77° 10' 43.242" E

South Chattar pur 0.949 (b) 59(7-1)        
New water body

Forest 
(South 
Division
)

12 Chattar pur 28° 30' 6.153" N 
77° 11' 7.234" E

South Chattar pur 0.468 (c)298(3-5)                
      New water 
body

Forest 
(South 
Division
)

13 Devli 28° 29' 22.884" N 
77° 13' 15.907" E

South Devli 0.69 (a)71/26(5-16) Forest 
(South 
Division
)

7

1102



14 Maidan Grahi 28° 30' 12.391" N 
77° 11' 33.838" E

South Maidan Grahi 1.418 (b) 3(10-6) Forest 
(South 
Division
)

15 Maidan Grahi 28° 28' 54.450" N 
77° 12' 33.985" E

South Maidan Grahi 1.63 (d)527(12-2) Forest 
(South 
Division
)

16 Maidan Grahi  77°13'48.89"E /  
28°27'47.16"N 

South Maidan Grahi 0.152 1004/598(1-14) Forest 
(South 
Division
)

17 Maidan Grahi 28° 28' 15.324" N 
77° 13' 22.690" E

South Maidan Grahi 4.56 (f) 1006/667 
(34-13)

Forest 
(South 
Division
)

18 Neb Sarai 28° 29' 58.912" N 
77° 12' 20.963" E

South Neb Sarai 1.725 (c)516 (12-09) Forest 
(South 
Division
)

19 Neb Sarai 28° 30' 13.274" N 
77° 12' 6.025" E

South Neb Sarai 2.0735 (d) 435 (15-5) Forest 
(South 
Division
)

20 Satbari 28°29'9.55"N 
77°11'14.37"E

South Satbari 0.557 12 (4-17) Forest 
(South 
Division
)

21 Satbari 28° 28.460"N 
 77° 12.606"E           

South Satbari 0.686 1021 min (5-13) Forest 
(South 
Division
)

8
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22 Satbari 28° 28' 16.841" N 
77° 12' 26.740" E

South Satbari 0.682 1049 (05-01) Forest 
(South 
Division
)

23 Shahurpur 28° 28.323'N      77° 
11.522'E

South Shahurpur 1.217 92 (9-1) Forest 
(South 
Division
)

24 Shahurpur 28°28.323'N 
77°11.522'E

South Shahurpur 2.422 371 (18-11) Forest 
(South 
Division
)

25 Pul pehladpur 28°29'42.41"N 
77°16'52.47"E 

South East Pul pehladpur 315 Forest 
(South 
Division
)

26 Rajokari 28° 30' 37.538" N 
77° 6' 50.480" E

New Delhi Rajokari 4.302 (f)1689 (32-16) Forest 
(West 
Division
)

27 Rajokari 28° 30' 31.015" N 
77° 6' 47.794" E

New Delhi Rajokari 0.6287 (i)1698-(4-7) Forest 
(West 
Division
)

28 Rajokari 28° 30' 26.112" N 
77° 7' 41.094" E

New Delhi Rajokari 0.157 (j) 1817            
(1-18)

Forest 
(West 
Division
)
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S.No The details of the 

water body as per 

the report of 

WARD (Annexure 

No.,

S. No and page 

no.)

Forest 

division

Name of the 

water Body

Geo-coordinates (in 

case of water bodies 

identified by satellite 

imagery as per the 

report of WAD)

Name of 

village and 

Khasra No.

Current status of 

the water body

Steps taken / 

Proposed steps for 

restoration, 

rejuvenation, and 

remediation of the 

water body

Timeline for 

restoration, 

rejuvenation, and 

remediation of 

the water body

Area of  the 

water body as 

per revenue 

records

Actual area of 

the water body 

existing on the 

ground

Efforts made in respect of the clearing of encroachment, 

if any

1 Annexure No. - 5,

S.No. – 446,

& Page No. 52

South Jatonwala 

Johar

(AS per SOI)

Latitude - 

28°26'21.30"N

Longitude - 

77°13'47.57"E

Asola & Khasra 

No. 1759 (4-3)

The water bodies 

are in Good 

Condition, but 

currently contain 

shallow water. 

These water bodies 

are Seasonal in 

Nature.

Desilting and 

bunding are carried 

out annually, 

typically before the 

rainy season begins.

Approx. 15 to 20 

Days

5,752 sqm 2,621 sqm This water body lies within the Asola Bhatti Wildlife 

Sanctuary.

2 Annexure No. - 5,

S.No. – 447,

& Page No. 52

South Neeli Jheel 

Sarovar (As 

per DOFW)

Latitude - 

28°26'58.24"N

Longitude - 

77°14'40.41"E

Asola & Khasra 

No. 1773 (5-0)

The water bodies 

are in Good 

Condition, but 

currently contain 

shallow water. 

These water bodies 

are

Perennial in Nature.

Desilting and 

bunding are carried 

out annually, 

typically before the 

rainy season begins.

Approx. 22 to 25 

Days

6,680 sqm 8,490 sqm This water body lies within the Asola Bhatti Wildlife 

Sanctuary.

3 Annexure No. - 5, 

S.No. – 454,

& Page No. 53

South Bhati Kalan 

Gaon Johar

Latitude - 

28°25'28.66"N

Longitude - 

77°11'31.79"E

Bhatti & 

Khasra 

No.1872,1873, 

1874,1875 and

1879

The water bodies 

are in Good 

Condition, but 

currently contain 

shallow water. 

These water bodies 

are Perennial in 

Nature.

Desilting and 

bunding are carried 

out annually, 

typically before the 

rainy season begins. 

Approx. 15 to 20 

Days

1,56,730 sqm 11,440 sqm khasra no. 1873 and 1874 are forest land.

Fencing was installed and plantation was carried out along 

the periphery of the water body to prevent encroachment.

 As per the affidavit filed by the Revenue Department before 

the Hon'ble National Green Tribunal in OA no. 58/2013 in 

the matter titled as Sonya Ghosh versus GNCTD & Ors., 

Khasra no. 1873  is Abadi Encroachment in an area of 4 

Bigha 4 Biswa out of the total forest area of 15 Bigha 07 

Biswa. 

Similarly khasra no. 1874 is Abadi encroachment as per 

affidavit in an area of 0 Bigha 5 Biswa out of the total forest 

area 07 Bigha 09 Biswa.

Attachment - 1 19
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5 Annexure No. - 5,

S.No. – 466,

& Page No. 54

South NIL Latitude - 

28°29'22.77"N

Longitude - 

77°13'16.10"E

Devli & Khasra 

No. 71/26

The water bodies 

are in Good 

Condition, but 

currently contain 

shallow water. 

These water bodies 

are Seasonal in 

Nature

Desilting and 

bunding are carried 

out annually, 

typically before the 

rainy season begins.

Approx. 10 to 12 

Days

6,900 sqm 3,103 sqm Fencing was installed, and  Plantation was carried out along 

the periphery of the water body to prevent further

encroachment.

6 Annexure No. - 5,

S.No. – 508,

& Page No. 58

South Chhatarpur 

Mandir Johar

Latitude - 

28°30'12.10"N

Longitude - 

77°11'33.96"E

Maidan Garhi 

& Khasra No. 

3, 4,

and 6

The water bodies 

are in Good 

Condition, but 

currently contain 

shallow water. 

These water bodies 

are

Perennial in Nature.

Desilting and 

bunding are carried 

out annually, 

typically before the 

rainy season begins.

Approx. 22 to 25 

Days

14,180 sqm 20,746 sqm Khasra no. 3 is Forest Land.

Fencing was installed and plantation was carried out along 

the periphery of the water body to prevent further

encroachment.

7 Annexure No. - 5,

S.No. – 510,

& Page No. 58

South NIL Latitude - 

28°28'54.20"N

Longitude - 

77°12'33.93"E

Maidan Garhi 

& Khasra No. 

527

Water Bodies 

Currently Covered 

by

Litter and This 

water bodies are 

Seasonal in Nature

Desilting and 

bunding are carried 

out annually, 

typically before the 

rainy season begins.

Approx. 12 to 14 

Days

16,300 sqm 4,854 sqm This water body lies within the Forest Boundary.

8 Annexure No. - 5,

S.No. – 549,

& Page No. 62

South NIL Latitude - 

28°28'19.47"N

Longitude - 

77°11'31.21"E

Shahoorpur & 

Khasra No. 92 

(9-1) 

Water Bodies 

Currently Covered 

by

Litter and This 

water bodies are 

Seasonal in Nature.

Annual desilting and 

bunding (usually 

done pre-monsoon) 

are currently 

underway this year.

Approx. 12 to 14 

Days

12,170 sqm 2,806 sqm As per  affidavit filed by the Revenue Department before the 

Hon'ble National Green Tribunal in OA no. 58/2013 in the 

matter titled as Sonya Ghosh versus GNCTD & Ors., Khasra 

no. 92 is Abadi Encroachment in a total forest land with area 

9 Bigha 1 Biswa. 

9 Annexure No. - 5,

S.No. – 512,

& Page No. 58

South NIL Latitude - 28°28'6.89"N

Longitude - 

77°13'25.22"E

Maidan Garhi 

& Khasra no 

663 (This 

Water Body 

Shown in Kh.

1006/667 in

Revenue 

Record)

The water bodies 

are in Good 

Condition, but 

currently contain 

shallow water. 

These water bodies 

are Seasonal in 

Nature

Desilting and 

bunding are carried 

out annually, 

typically before the 

rainy season begins.

Approx. 12 to 14 

Days

45,600 sqm 5,326 sqm This water body lies within the Forest Boundary.
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10 Annexure No. - 5, 

S.No. – 539,

& Page No. 61

South NIL Latitude - 28°30'0.12"N

Longitude - 

77°12'19.64"E

Neb Sarai & 

Khasra No. 516

This water bodies 

are Seasonal in 

Nature.

Annual desilting and 

bunding (usually 

done pre-monsoon) 

are currently 

underway this year.

Approx. 12 to 14 

Days

17,250 sqm 5,308 sqm As per  affidavit filed by the Revenue Department before the 

Hon'ble National Green Tribunal in OA no. 58/2013 in the 

matter titled as Sonya Ghosh versus GNCTD & Ors.,, 

Khasra no. 516 is Unauthorized Colony encroachment in an 

area of 1 Bigha 2 Biswa out of total area of 12 Bigha 9 

Biswa. 

11 Annexure No. - 5, 

S.No. – 540,

& Page No. 61

South NIL Latitude - 

28°30'13.39"N

Longitude - 

77°12'6.15"E

Neb Sarai & 

Khasra No. 435

This water bodies 

are perennial in 

nature.

Annual desilting and 

bunding (usually 

done pre-monsoon) 

are currently 

underway this year.

Approx. 16 to 17 

Days

20,735 sqm 6,835 sqm Proposal for fencing installation and area cleaning has been 

received, awaiting approval from higher authorities for

implementation.

As per  affidavit filed by the Revenue Department before the 

Hon'ble National Green Tribunal in OA no. 58/2013 in the 

matter titled as Sonya Ghosh versus GNCTD & Ors.,, 

Khasra no. 435 is Unauthorized Colony encroachment in an 

area of 8 Bigha 0 Biswa out of total area of 15 Bigha 5 

Biswa. 

12 Annexure No. - 5, 

S.No. – 511,

& Page No. 58

South NIL Latitude - 

28°29'26.78"N

Longitude - 

77°12'37.37"E

Maidan Garhi

& Khasra no 

598 (This 

Water Body 

Shown in Kh. 

1004/598 in 

Revenue 

Record)

No water body 

currently exists 

here, & Complete 

Water Body has 

been encroached by 

a farmhouse.

Water Body Not 

Exist.

NIL 1,520 sqm NIL As per the affidavit filed by the Revenue Department before 

the Hon'ble National Green Tribunal in OA no. 58/2013 in 

the matter titled as Sonya Ghosh versus GNCTD & Ors., 

enrcochment removal of the said khasra shall be taken 

through DTF which is pending for approval from higher 

officials.

As per  affidavit filed by the Revenue Department before the 

Hon'ble National Green Tribunal in OA no. 58/2013 in the 

matter titled as Sonya Ghosh versus GNCTD & Ors.,,, 

Khasra no. 1005/598/2 is Farm House encroachment in an 

area of 3 Bigha 5 Biswa out of total area of 11 Bigha 14 

Biswa. 

13 Annexure No. - 5,

S.No. – 550,

& Page No. 62

South NIL Latitude - 

28°27'42.63"N

Longitude - 

77°12'10.92"E

Shahoorpur & 

Khasra No. 371 

(18-11)  

No water body 

currently exists 

here, & Complete 

Water Body has 

been encroached by 

a farmhouse.

Water Body Not 

Exist.

NIL 1,520 sqm NIL As per the affidavit filed by the Revenue Department before 

the Hon'ble National Green Tribunal in OA no. 58/2013 in 

the matter titled as Sonya Ghosh versus GNCTD & Ors., 

Khasra no. 371 is Raj Vidya Kendra encroachment in a total 

area of 27 Bigha 18 Biswa. 

1 Annexure No. - 5, 

S.No. – 438,

& Page No. 51

South NIL No water body is 

present in this Khasra, 

and this Khasra is Min. 

(Tatitama has not been 

done yet.) Latitude - 

28°26'29.08"N

Longitude - 

77°12'32.58"E

Asola & Khasra 

No. 1521 (14-9)

No water body is 

present in this 

Khasra, and this 

Khasra is Min.

(Tatitama has not 

been done yet.)

NIL NIL 19,930 sqm No water body is 

present in this 

Khasra.

Encroachments were removed, and fencing was installed to 

prevent further encroachment.
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14 Annexure No. - 54,

S.No. –277,

& Page No. 29

(List as per Delhi 

Park and Garden 

Society)

South NIL Latitude - 28° 30' 

27.10836" N 

Longitude - 77° 11' 

12.56064" E

Chattarpur near 

DJB Plant & 

Khasra No. 159 

Water Bodies ċ Annual desilting and 

bunding (usually 

done pre-monsoon) 

have been completed, 

and the water body 

has been cleaned 

with all debris 

removed.

NIL 10000 sqm 6000 sqm As per  affidavit filed by the Revenue Department before the 

Hon'ble National Green Tribunal in OA no. 58/2013 in the 

matter titled as Sonya Ghosh versus GNCTD & Ors.,, 

Khasra no. 159 is Unauthorized Colony encroachment in an 

area of 3 Bigha 10 Biswa out of total area of 4 Bigha 12 

Biswa. 

15 Annexure No. - 54,

S.No. – 464

South NIL Latitude - 

28°30'17.986"N

Longitude - 

77°10'43.942"E

Chattarpur near 

 & Khasra No. 

59 

No water body 

currently exists 

here, & Complete 

Water Body has 

been encroached by 

a Unauthorised 

Colony.

Water Body Does 

Not Exist.

Enchroached by 

(Dr. Ambedkar 

Colony, - B Block)

NIL 9490 sqm 9490 sqm As per the affidavit filed by the Revenue Department before 

Hon'ble National Green Tribunal in OA no. 58/2013 in the 

matter titled as Sonya Ghosh versus GNCTD, Khasra no. 59 

is Unauthorized Colony encroachment in total forest area of 

7 Bigha 1 Biswa.  

16 Annexure No. - 54,

S.No. – 465

South NIL Latitude - 
28°30'6.153"N
Longitude - 

77°11'7.234"E

Chattarpur near 

 & Khasra No. 

298 

No water body 

currently exists 

here, & Complete 

Water Body has 

been encroached by 

a Unauthorised 

Colony.

Water Body Does 

Not Exist.

Encroached by 

(Mandir and 

Dharamshala)

NIL 4680 sqm 4680 sqm A letter has already been written to the SDM for removal of 

encroachment through STF and also, as per the affidavit filed 

by the Revenue Department before Hon'ble National Green 

Tribunal in OA no. 58/2013 in the matter titled as Sonya 

Ghosh versus GNCTD, the area 03 bigha 05 biswa is 

encorached in the form of Unauthorised colony.

17 S. No. 20-21 South Natural Latitude - 28°496234
Longitude - 
77°284927

Pul Pehladpur 

& Khasra no. 

315

This water body is 

not maintained and 

the water is not 

suitable for drinking 

by animals and 

birds.

This water body is 

located in a densely 

populated area; as a 

result, wastewater 

from the surrounding 

settlements flows 

into it. 

Nil According to 

revenue records 

there is no 

record of the 

area of this water 

body

0.650 hectare As per the affidavit filed by the Revenue Department 
before Hon'ble National Green Tribunal in OA no. 
58/2013 in the matter titled as Sonya Ghosh versus 

GNCTD, the area 72 bigha 10 biswa is encorached in the 
form of Abadi encroachment.
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18 Nil South Seasonal 

Water Body

Latitude - 28°470926
Longitude - 77°20657

Satbari Beat 

near Kharak 

Village & 

Khasra no. 1049

Some parts contains 

water

Nil Nil 5 Bigha 1 Biswa 5 Bigha 1 Biswa As per  affidavit filed by the Revenue Department before 

Hon'ble National Green Tribunal in OA no. 58/2013 in the 

matter titled as Sonya Ghosh versus GNCTD, Khasra no. 

1049 is min khasra and Tattima is not available. Forest Area 

as per affidaivt is 5 Bigha 1 Biswa. 

19 Nil South Seasonal 

Water Body

Latitude - 28°474979
Longitude - 
77°209242

Satbari near 

Ansal Villa & 

Khasra no. 1021

Some parts contains 

water

Nil Nil 5 Bigha 13 Biswa 5 Bigha 13 Biswa Nil

20 Nil South Nil Latitude - 28°485926  
Longitude - 
77°187422

Satbari & 

Khasra no. 12

Mostly part contains 

water

Nil Nil 4 Bigha 17 Biswa 4 Bigha 17 Biswa Nil

21 Nil South Nil Latitude - 28°476924  
Longitude - 
77°204566

Satbari near 

Ansal Villa & 

Khasra no. 756

Some parts contains 

water

Nil Nil 13 Bigha 1 Biswa 13 Bigha 1 Biswa As per the affidavit filed by the Revenue Department 
before Hon'ble National Green Tribunal in OA no. 
58/2013 in the matter titled as Sonya Ghosh versus 

GNCTD, the area 01 bigha 04 biswa is encroached in the 
form of Unauthorised colony.
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